$
| TEM NO 59 COURT NO. 11 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).15238/2011

(From the judgenent and order dated 13/05/2011 in CW No.2349/2011
of The H GH COURT OF H. P AT SHI MLA)

ROH T BHO L Petitioner(s)
VERSUS
STATE OF H. P. & ORS. Respondent (s)

(Wth appln(s) for inpleadment as party respondent and prayer for
interimrelief)

Date: 05/12/2011 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTICE H. L. DATTU

HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD

For Petitioner(s)

M. Gaurav Sharnm, Adv.
For Respondent (s) M. Abhay Kumar, Adv.
R 6 M. Anil Chandel, Adv
R 1&2 M. Ajay D
M. Ash Bansal, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Leave granted. Heari ng expedit ed.
( NAVEEN KUMAR) ( SHARDA KAPOOR)
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